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IheMinisterof PETAOLEUMANDNATURAl ful1herincreaseinthisregardisproposed. The 
GAS be pleased to state: proposaIaIso~strengtheningof54B1ood 

(a) whether the Govemmentpropose to 
formI.datearryscherTieotcheckandmakeproper 
un1lisation of _gas beingwasted daily in Barauni 
oil refinefy; and 

, 
(b) if so,the details theraoI? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PEROLEUM AND NATURAl 
GAS (CAPT. SA TISH KUMAR SHARMA): (a) 
and(b}.filaringofgasinrefienriesisatechnical 
necessity and is kept to the barest minimum. 
Norrnal!ylhesegastreamsarenotfit forboaling 
as loP.G. 

Aids Control 

8489 SHRI SHRA VAN KUMAR PETEl: 
Will the Minister of HELATH AND FAMILY 
WELFARE be pleased to state: 

(a) whether any proposals fordissemina-
tionof information, education and effectillecon-
trol of AIDS have been received from the Gov-
ernmentof Maharshtra; 

(b) if so,the Central assistance sought by 
the State Government in this regard; and 

(e) the detai!s of the AIDS detractions, 
surveillance and prevention andtreatmentfa-
cilitiesinthatStateatoresentandtheedditioll8l 
facililieswhichareSOlJ!11ltobeaeated1helein? 

THE MINISTER HEATH AND FAMILY 
WELFARE (SHRI B. SHNAKARANAND):(a) 
Yes. Sir. 

(b) A proposAl has been received from 
Maharashtra Government for assisIanc::e of 
approximaIeIyRs. 2OaorasinclusiveofRs. 5.5 
CroIes forlEe. 

(e) The State has already 12 SuiwiIance 
CennsMd 17 ZonaIBIoodT estingCenlres. No 

Banks and laS.T.D. Clinics. 

Fan on Sale of Ice-Sticks 

8490. SHRI RAM KAPSE: Will the Minis-
ter of HEALTH AND FAMILY WELFARE be 
pleasedtostate: 

(a) whether attention of the Government 
has been drawn tithe news-item captioned • No 
more adulterated lce-stiks" appearing in Indian 
Express dated April. 2. 1993; 

(b) if so, the reaction of the Government . 
thereto; and 

(e) the steps taken by the Government to 
baen the sale of the ice-sticks which are i 
injuriory to the health olthe children? 

THE MINISTER OF HELA TH AND FAM· 
IL YWELFARE (SHRt B. SHANKARANAND): 
(a) Yes. Sir. 

(b) to (c). the standardsoffice-eandy have 
been laid down under the Prevention of food 
adulteration Rules, 1955, which also cover the 
quality oflce-sticks. Contravention oftha stan· 
dards allied down would invite penal action 
underthe Prevention of Food Adulteration Act. 
The Food (health) Authorities of the StatesIIJT s 
have been requested to ensure quality of Ice-
candynce-stick sold in the market. 

(T nJIISIation] 

Production of Brass 

8491. SHRIMATI SAROJ DUBEY: Will 
the Minister of MINES be pleased to state: 

(a) whaCherbrass is being imported to meet 
the interr181 demand of the country; 

(b) if so,the details of the brass imported 
cn:Iprodedin1hecucouintryduring 1 992-93; cn:I 




